
THE GAUH HIGH URT GUW ATI
(HIGH COURT OF ASSAIttt, NAGALAI{D, MIZORAM AND ARUNACHAL PRADESH)

No. Hc. vII-2U20O8(Pt.)/8s65/4.

Shri Utpal Rajkhowa,
Registrar Mgilance),
Gauhati High CouG
Guwahati.

From

To,

Sub:-

Ref:-

The loint Registrar,
Gauhau High Court,
Itanagar Permanent Bench.

Dated Guwahati,

Puja Vacation with Station leave permission.

No. HC(IB)-VIG/0U2023 dated 13.10.2023.

l1h"*,,2023.

With reference to the above, I am directed to inform you that Shri

Hirendra Kashyap, District & sessions Judge, Bomdila, west Kameng District has been

granted seven days Puja Vacation w.e.f. 21.10.2023 to 27.LO'2O23, alongwith
iation leave pirmisiion w.e.f, 21.1O.202t to 29.10.2023. A senior Judicial

officer available at the station will remain in charge of his court and office in his

absence,

Sir,

Yours faithfully,

cL/-
REGISTRAR ruIGII-ANCE)

Memo No. Hc.vu-21/20o8(Pt.)/8s66-8s67/A. dated tf t o ,La L3
Copy to:

1. Shri Hirendra Kashyap, District & Sessions Judge, Bomdila, West

Kameng District, Arunachal Pradesh.

{{ The Project Manager, Gauhati High Court.
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